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GENERAL ADMINISTRATION DEPARTMENT

Madam Cama Marg, Hutatma Rajguru Chowk, 719 (Annexe),
7th Floor, Mantralaya, Mumbai 400 0032,
dated the 24th January 2017

NOTIFICATION

MAHARASHTRA AADHAAR (TARGETED DELIVERY OF FINANCIAL AND OTHER SUBSIDIES, BENEFITS AND SERVICES)
Acr, 2016.

No. GAD-DIT 018/1/2016 DIT (MH).— In exercise of the powers conferred by sub-section
(3) of section 1 of the Maharashtra Aadhaar (Targeted Delivery of Financial and Other Subsidies,
Benefits and Services) Act, 2016 (Mah. XVIII of 2017), the Government of Maharashtra hereby

appoints the 26th day of January 2017, to be the date on which the provisions of all sections of
the said Act shall come into force.

By order and in the name of the Governor of Maharashtra,

VIJAY KUMAR GAUTAM,

Principal Secretary to Government.
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